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Joint rn*peefion R€psrt sf M/s Muraffarpur Thermar power Station, HTpcLter" Fo*tl* KrnH Therrnar, Dist.r- r*ruzaffarpur, Fril:- g43130
rn*peeted by tho roint eommrttee, conrtituieo in the matter of, 

" 
n.uji::: :*j:::i"Tl:0:y Ez ( Ea rr i er o j. no.,- Ls L t 2ozz / ? 81tv*l *93-Dinesh prasad chaurasia & ors. versus state of Bihar & ors.

Intraduetion & Background

1' The Hon'ble NGT has registered a compraint case (a.A. No. Ln]/zazzrbased
on the letter petition sent by Mr. Dinesh prasad Chaurasiya and o6rer
residents of vilage- Narsanda, p.o.-Kanti, Dist.:- Muzaffarpur rryith the
allegation that fly ash is dumped and effluent is discharged by Kanti Bijlee
utpadan Nigam Ltd. (KUBNL), NTpc, Kanti, Muzaffarpur on adjoining
agriculture land in village Narsanda causing flooding of farmer's private land
and making the same infertile. The aforesaid o.A. Number has been
transferred to Eastern Zone and filed under reference O.A. no. L3glZAZ3ftZ
(earlier O.A. No. LSLIZA2Z/?B).

2. The Hon'ble NGT in the aforesaid matter directed to constitute a Joint
Committee for carrying site inspection of Fly ash dykes, estabtished near
village:- l,larsanda and directed to submit factual report on the status of air,
water and soil pollution due to stora.ge of fly ash loading and unloading on

vehicles and Action Taken Report to the Hon'bte NGT.

The Joint Committee constituted with the representatives from the

central Pollution control Board, Regional office, Kolkata; Ministry of

Environment Forest and Climate Change, Govt. of India, Regional Office

Ranchi; Bihar State Pollution Control Board; District Magistrate, Muzaffarplr,

had carried out Site Inspedion on 19.05.2022 and prepared a report to the

Hon'ble NGT.'Thd Joint Committee Inspection Report was filed by the Bihar

State Pollution Control Board before the t''lon'ble NGT along with affidavit on

, 02.01.2023. The case was subsequently transfered to National Green

Tribunal, Eastern Zone Bench, Kolkata.
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3, Tlre Hon'ble NfrT, Eastern Zone Bonch, Kolkata vide its ardur dal*,tl

rr,.04.?024 in Lhe casc Ro. OA.I38/20231F,2 (earlier O.A. 18U2022|Pfi) har)

directeel that the loint Committee, consiituted by the Hon'ble NGT vide arder

elated 19.04.2022, that a fresh lnspection Report is to be filed by llrc *ihar

State Pollution Control Board with regard to the compliances status that have

been carried out by the NTPC Limited, in their affidavits, particularly with

rcference to the findings recorded by the loint Committee in its report filecl

tlrrough the Bihar State Pollution Control Board dated A2.A1.2A23. The

affidavit is to be filed within four weeks.

The unit was inspected on 15.05.2024 by the Joint Committee constiluted in

compliance with the order of the Hon'ble NGT in O.A. No. L$/2A72' 
-rhe

following committee members inspected the unit and site under reference: -

i. Shri [4anoj Kumar, Additional Collector (Disaster Management),

MuzaffarPur;

ii. Shri Arun Kumar, Board Analyst, Bihar State Pollution Control Board,

Patna;

iii. Shri M. Rajeshwar Prasad, Scientist- "C", Ministry of Environment and

Climate Change, Regional Office, Ranchi;

iv. Shri Debabrata Das, Scientist- "8", Central Pollution control Board,

Regional Offi ce, Kolkata ;

v. Shri s.N. Thakur, Regional office, Bihar state Pollution control Board,

MuzaffarPur;

vi.ShriAnjan|KumarSinha,Asst.EnvironmentEngineer,BiharState
Pollution Contrcll Board, Patna;

vii. shri Tarique Aslam, ASst. Director (Horticulture)' Muzaffarpur;

viii.ShriDipakKumar,AssistantDirector(Agriculture),Muzaffarpur;

ix. shri Newton Kumar, Asst. Director Agriculture Engineering,

MuzaffarPur;

X. S}rri Shantanu Kurnar, Sub-Divisional Agriculture officer, Muzalfarpur

( East);

*.
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xi, Dr. Awadesh Kumar, Assistant Poultry officer, Muzaffarpur;

xii. Ms" Rishika, Circle Officer, Kanti, Muzaffarpur;

xiii. shri Tapas $aha, General Manager, operation & Maintenance, MTPS

NTPC Ltd., Kanti, MuzaffarPur.

The attendance sheet is annexed as Annexure- I

5. Muzaffarpur Thermal Power station, NTPC Ltd. (MTPs, NTPC Ltd') erstwhile

Kanti Bijlee Utpadan Nigam Ltd. (KBUNL), Post:- Kanti Thermal, Dist':-

Muzaffarpur is a coal based rhermal Power Ptant. Initially, this TPP was

established for 2x110 Mw power generation from unit-I & II under Stage-1

programme in 1985-86. The unit haS been expanded by establishing 2xL95

MWpowergenerationasUnit-III&IVrrnderStage.2programme.

6, The old units (I & II) of Stage-1 are non-operational and have been retired

fronr 08.0 g.2o2t, as reported by the representatives of MTPS' NTPC Ltd' The

. new units (III & IV) of Stage-2 are only operational as of now'

T.Tllel.lon,bleNGTvideorderdated-19.04.za22intheaforesaidmatter
directecl to ascertain the factual position in the matter through a ioint

committeeofrepresentativeofCPCB;Regionaloffice,MoEF&CC,GoI,
Ranchi; State PCB; ancl DM' Muzaffarpur'

Incomplianceoftheabove,thejointcommitteeinspectedthesiteon

fi.a5,?a22andbasedontheobservations,factualpositionanactiontaken
reportwassubmitteclbeforetheHon.bleNGTvideBoard,se.maildated-

29.06.2022.

S.IncompliancewiththefurtherorcjeroftheHon,bleNGTdated-1'1,a7,2022,
the unit was further inspected by Bihar State Pollution control Board on

3a.oT.2a2ZandsubmittedactiontakenreporttoHon,bleNGTon?2.09.2a27.

9. The Hon,ble NGT vide order dated-12. 04.?a?.4has mentioned that the Distrtct

Agricultur e officer, Muzaffarpur has reported tlrat ctue to thick layer of flv ash

over leaves, photosynthesis as well as transpiration capacity of the planls

might have been affected but the District Agricultur e Officer' Muzaffarpur has

L,
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not $ubmftted conelusive sclentlfic ar factual report regarding the sarne, The

Assistant Sireetor af Horticultutt, Muzaffiarpur has not conclusively reported

any damaEe to productivity of horticultural crops in tfie agrieulture land under

reference, There was no report with regard to damage caused to the crops

and the financial loss ineurred'

10. Bihar State Pollution control Board has requested the Assistant Dir€ctor of

Horticulture, Muzaffarpur and District Agriculture Officer, Muzaffarpur to

clarifil the damage caused with the cost, if the crops are darnaged and

productivity of the hofticulture crops in the agriculture land under referencs

videBoard'sref.no.1064,dated-11.06.2024andfurthervideBoard'sref'no'

tL37, dated-Zl.0E"Z0Z4,That after observing noil-response, the Bihar State

PoliutionControlBoardhasrequestedtfieDistr*c.tFlagistrate,lvluzaffarpurto

directtheconcemedofficercoftheAEricultureoepaftmentandthe

"Hofticulture 
Department to submit the required report vide letter .no'-

VL4IB44/ilOZA dated: 2a'07'?.oz{'

11. The District Agriculture officer, Muzaffarpur has reported vide its letter no'

1793dated:TL,aT,2024thatthereisnodifferenceinthepHvalueandmicro

nutrientsavailabilityinthesoilsamplestestEdfromthevillageNarsanda,

Kanti Block, Ir4uzaffarpur b-ased on the random sampling conducted on various

periodoftime,aspartofthedataccllectionforthestatisticaldepartment.

The Distri* Agriculture Officer' Muzaffarpur has further reported that the

.aboveobservationw€rerecordedfromtheimpactedandnon.irnpacted

area/landfromthedlfferentagrieulturalland{includingthehorticultur*
crops) in t1e village- Narsanda in Kanti Btock' MuzafBrpur distrtct'

t2.TheDistrictAgricultureofficer,Muzaffat.purhasreportedthatthereisna

'significantdiffereneeincropproductivitydataoftheareaadjacenttoMTPC,
f{TpC Ltd,, Kanti, Muzaffarpur and different Panchayat areas of Kanti Block'

Muraffarpur.

P6gs 4 of 6
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t-].I"h* relatecl report submitted by the District Agriculture Officer, Muzaffarpur

rr *nclosed as Annexure* IL

14. 'Iltat, during the inspection Lhe committee observed the following: -

a) The uniL has installed silos (2x900 tone capacrty) for collection of dry astr

from Stage-ll units"

b) The ash lifting from Ash Pond No.:- t has been completely stopped since

September,2A22 and is under reclamation. The Ash Pond No.- 2 was bernE

used for wet ash/ash slurry collection. The Ash Dyke No.- 3, an engineerecl

dyke, was under ash utilization system.

c) The Ash Pond No.- 2 is being utilized for the collection of wet ash /ash

slurrY.

cl) The Ash Dyke No.- 3, which is an engineered dyke is filled and therefore

ash is being lifted for disPosal.

e) The unit has installed water sprinkling system on the road existing

. between pond no, 2 and ash dyke no. 3" The unit has also constructed

water sprinkling system along with embankments of ash dyke no.3.

f) The unit has submitted current ash utilization status/ash compliance

report in compliance with MoEF&CC, Govt. of India notification no. 5481

(E), dated-3L.12,2A?1 for the period of 2a23^24. The ash generation and

its utilization (form Ash Dyke No,- 3) have been reported as here under:-

Particu lars Quantity

generated

Quantiry

utilized

Balance

quantity

Current ash generation

rluring April, 7AZ3 to

March,2A24

8,50,171 MT

10,25,200 MT

7,21,564 MT

n

?,2!,554 MT

Ash stocked at the

beginninq of Period APril,

2023 to March, 2024

8,96,393 l'17

Legacy Ash (Ash Pond No,-

1) under reclamation.
0

ir;46;sd4 r,if

0

to;rt;roo-HfTotal
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g) fhere was no any discharge from the ponds and ash dyke to nearb,y

agriculture land'

h) The unit was using water sprinkling system for suppression of dust to avoid

fugitive emission.

i) The committee did not obserye ash deposition on the leaves of nearby

ptants during insPection.

j) The District Agriculture Officer, Muzaffarpur has reported that there is no

signiflcant comparative difference in the pH value and micro nutrients

availability in the soil samples sollected from the Narsanda Panchayat and

other atea of Kanti Block. He has also reported that the crop production

has n0 significant difference in nearby area to MTPS, NTPC Ltd'

Muzaffarpur and other areas apart from the MTPS, NTPC Ltd', Muzaffarpur'

15. Recornmendation:

t. f{fpS, NTPC Ltd,. Muzaffarpur shall ensurc that excavation, loading'

unloading and storage of ash are done in enyironmentally sound mahner

with all precautions to prevent'air & water pollution like regular water

sprinkling and transportation of ash in covered vehicles and shall submit

the status report regularly in the prescribed format as per the MoEF&CC,

GoI notification no. 5481 (E), dated-31'12'202t'

!
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OFFICE OF DISTRICT AGRICULTURE OFFICER, MUZAFFARPUR 

 

Letter No. 1793/Ku/Muz     Dated 22.07.2024 

From, 

 District Agriculture Officer, 
 Muzaffarpur. 

To 
 The Regional Officer, 

 Bihar State Pollution Control Board, 
 Muzaffarpur. 

 
Subject: Compliance of order dated 12.04.2024 passed in O.A. No. 138 of 2024/EZ,     

   Dinesh Prasad Chaurasia vs State of Bihar and others. 
 

Sir, 
 

In connection with order dated 12.04.2024 passed in O.A. No. 138/2023/EZ, 

Sri Dinesh Prasad Chaurasia vs State of Bihar and directions contained in para 

5, 6, 7 & 8 with respect to emission of fly ash from ash dyke and its effect on 

fruit bearing trees the committee has earlier carried inspection of the affected 

areas and has submitted a report before the Hon’ble Tribunal. The Assistant 

Director (Chemistry), Muzaffarpur, has carried sampling of soil from the areas 

affected by fly ash emitted from NTPC, Muzaffarpur, and after analysis of the 

said soil samples have reported that the pH level and micronutrients have not 

been affected. 

 

In compliance with directions contained in para 5 of the order dated 12.04.2024 

and adverse effect on the crop production due to emission of fly ash, the crop 

production of the kharif and rabi of the area near NTPC id produced below:- 

 

Kharif/Rabi Year 2021-22 

19
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A team of agriculture scientist shall be constituted for carrying scientific 

inspection of the adverse effect caused due to fly ash emission from the NTPC 

Kanti, on crops and trees. 

20
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The Bihar State Pollution Control Board shall direct the NTPC for proper 

disposal of fly ash generated from ash dyke in light of directions contained in 

para 8 of the order dated 12.04.2024. The crop production report made available 

is annexed with this letter. 

 

       Your faithfuly 
      District Agriculture Officer 

Muzaffarpur. 
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Photograph of the MTPS, NTPC Ltd., Kanti Thermal, Muzaffarpur 

Photographs near Narsanda Village and around Lagoon- 1 

  
Village- Narsanda, Kanti, Muzaffarpur  

(No dust particles on the leaves) 
Village- Narsanda, Kanti, Muzaffarpur  

(No dust particles on the leaves) 

  
Village- Narsanda, Kanti, Muzaffarpur  

(No dust particles on the leaves) 
Village- Narsanda, Kanti, Muzaffarpur  

(curtain used by locals) 

  
Village- Narsanda, Kanti, Muzaffarpur  

(No dust particles on the leaves) 
Lagoon :- 1 (under reclamation) 

(Grasses and Shrubs growing over fly ash) 
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Lagoon :- 1 (under reclamation) 

(Grasses and Shrubs growing over fly ash) 
Lagoon :- 1 (under reclamation) 

(Bund repaired) 

  
Lagoon :- 1 (under reclamation) 

(Boundary Wall construction in progress) 
Lagoon :- 1 (under reclamation) 

(Boundary Wall construction in progress) 

  
Lagoon :- 1 (under reclamation) 
(Opposite to Narsanda village )  
dust not observed over leaves) 

Lagoon :- 1 (under reclamation) 
(Opposite to Narsanda village )  
dust not observed over leaves) 
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Lagoon :- 1 (under reclamation) 

(Boundary Wall construction in progress) 
Lagoon :- 1 (under reclamation) 

(Area opposite side  of  village  Narsanda )  
(dust not observed over leaves) 

 

 

Lagoon :- 1 (under reclamation) 
(Area opposite side  of  village  Narsanda )  

(dust not observed over leaves) 
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Lagoon :- 2 ( Under charging) Wet Slurry discharging 
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Lagoon No.:- 3 Lifting of Fly Ash 

  
Water Sprinkling System  Water Sprinkling System 

  
Water Level is maintain over fly ash, to prevent 

resuspension of dust during windy day  
Curtain toward the village 

  

  
Crutain around Lagoon- 3 Village near Lagoon- 3 
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Village near Lagoon- 3  
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